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SplittlJir of L.I.C. 

952. SHR'I RiAM PRASAD AHllR'-
WAR: Will the MinilSter of FINANCE 
be pleased to state: 

- (a) is it a fact that Ithe EX.-chaltman 
of the L.I.C. -ShrI Joshi was not in 
favour of the move to split the L.l:C. 
into five independent zOnal organisa-
tions; 

(b) if so, the reasons thereof; and 

(c) have Government received re-
presentations against the split ot 
L.I.C. and if 50, from whom? 

THE DEPUTY MINISTERi IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) and 
(b) Governmen.t have not received 
any communication from Shri J. R. 
Joshi opposing the decis>ion to rorga-
nise the life insurance industry. 

(c) While the decision of the Gov-
ernment has been widely welcomed 
some of the Staff Unions have ques-
tioned th~ correctness of the decision. 

FOre1lgn passen{ers held "DHARNA'J, 
outside Janpath Office of Air India 

953. SHRI INDRAJIT GUPTA: Will 
the Minister of CIVIL AVIATION be 
pleased to state: 

(a) whether it is a fact that on 31st 
August, 19'82 about 30 foreign passen-
gers holding confirmed tickets held a 
'Dhama' o'utside the Manager's room 
in the Janpath Reservation Office of 
Air India, New Delhi ; 

(b) if so, the detail's; 

(c) when and where these passEln-
gers were issued confirmed tickets; 

(d) when they received message in 
Bombay Office; 

(e) . who was responsib-le for not 
checking up in time the res'9rvations; 
and , 

(f) steps taken ' to see that such 
things are not repeated? 




